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 (b)whether Government have pro-
vided any relief by way of financial assist-
ance to the families of such farmers; if so, 
the details thereof; and 

 (c)what measures Government are 
taking/have taken to prevent farmers from 
indebtedness? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SOMPAL): (a) to (c) The Government of 
Karnataka has reported 29 suicidal deaths 
which includes 13 as a result of damage to 
crops. The State Government has sanctioned 
ex-gratia of Rs. 1.00 lakh each in 13 suicide 
cases and has also released Rs. 4.00 crore as 
one-time assistance in the form of input 
subsidy to the affected small and marginal 
farmers. 

It is primarily the responsibility of the 
State Government to provide relief to the 
people affected by natural calamities. The 
Government of India provides additional 
assistance. If any, from the National Fund 
for Calamity Relief (NFCR), in the event of 
calamities of rare severity. 

गौ-बध पर पूण« Ģितबंध 

165. Ǜी ओंकार ȋसह लखावत : ¯या Ģधान मंĝी 
यह बताने की कृपा करȂगे िक: 

(क)  ¯या सरकार गौ एवं गौ-वंश की ह¾या पर 
पूण« Ģितबधं लगाने का िवचार रखती हȅ: यिद हा,ं तो 
सरकार ǎारा िकए जा रहे Ģयासȗ का Åयौरा ¯या है; 
और  

(ख) ¯या सरकार गोशालाओं एवं गो-पालकȗ को 
िवशेष आȌथक सहायता देती है; यिद हा,ं तो 
त¾संबधंी Åयौरा ¯या है?  

कृषी मंĝालय मȂ रा¶य मंĝी (Ǜी सोमपाल ) : 
अिधकाशं रा¶यȗ/संघ शािसत Ģदेशȗ मȂ पहले से ही 
ऎसे कानून है िजनमȂ गायȗ तथा उसकी संतित के वध 
पर Ģितबधं लगाया गया है।  

(ख) राÍĘीय साडं उ¾पादन काय«Ďम नामक 
केÂğीय Ģायोिजत योजनागत Îकीम के तहत उन 
गौशालाओम के िलए ढ़ाचंागत सुिवधाओं के सुधार के 
िलए सहायता Ģदान की जाती है, जो सहयोिजत 
पशुयूथ संतित परी©ण काय«Ďम मȂ भाग लेती है।  

Losses due to Stroms in West Bengal and 
Orissa 

166. SHRI KULDIP NAYYAR: Will the 
PRIME MINISTER be pleased to state: 

(a) the loss of life, property and crops 
due to storms in Orissa and West Bengal 
in the third week of March, 1998; and 

(b) the amount of money given as 
relief to the victims of the storm? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SOMPAL): (a) According to the 
information received from the State 
Governments, the Tornado of third week of 
March, 1998, claimed 24 human lives and 
damaged about 2,000 houses and public 
property valued at about 4.71 crore in 
Orissa and claimed 48 human lives and 
damaged 3000 haectares of cropped areas, 
5702 houses and public property worth Rs. 
30.10 crore in West Bengal. 

(b) The State Governments of Orissa and 
West Bengal have sanctioned Rs. 3.62 
crores and Rs. 2.46 crore respectively for 
providing relief to the affected people. 

िकसानȗ ǎारा िकÎम के बीजȗ का Ģयोग 

167. चौधरी हरमोहन ȋसह यादव : ¯या Ģधान 
मंĝी यह बताने की कृपा करȂगे िक: 

(क) ¯या यह सच है िक िकसान घिटया िकÎम 
के बीजȗ का Ģयोग कर रहे हȅ िजसमȂ कृिष उ¾पादन 
बुरी तरह Ģभािवत हो रहा है; 

(ख) यिद हा,ं तो त¾संबधंी Åयौरा ¯या है; और  

(ग) सरकार ǎारा अ´छे िकÎम के बीज Ģदान 
करने के िलये ¯या Ģयास िकये गये हȅ? 

कृिष मंĝालय मȂ रा¶य मंĝी (Ǜी सोमपाल ) :  

(क) जी नहȒ । 

(ख) ĢÌन ही नहȒ होता।  

(ग) िकसानȗ को अ´छे िकÎम के बीज उपलÅध 
कराना रा¶य सरकारȗ की िजÇमेदारी है।  

-- तथािप भारत सरकार िकÎमȗ की िनमुƪ/ 
अिधसूचना की Ģणंाली तथा ĢाÃत मागं  


